THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM & ARUNACHAL PRADESH)

N O T I F I C A T I O N

Dated Guwahati the 18th June, 2010

No. HC.VII-183/2008/ 5070 /A.     On his services being required by the Gauhati High Court, Hon’ble the Chief Justice (Acting) of the Gauhati High Court, in exercise of the power conferred under Article 229 of the Constitution of India, has been pleased to appoint Shri P.K. Saikia, Principal Judge, Family Court, Cachar, Silchar, an Officer in Grade-I of the Assam Judicial Service, as Registrar General of the Gauhati High Court, Guwahati in his Grade pay plus other allowances as admissible under the Rules with effect from the date of taking over charge vice Shri D.C. Choudhury transferred and posted as District & Sessions Judge, Sonitpur, Tezpur.


Shri Saikia will hand over charge of his Court and office to the Counsellor, Family Court, Cachar, Silchar and proceed to join his new assignment immediately.

No. HC.VII-183/2008/ 5071 /A.
Shri D.C. Choudhury, Registrar General, Gauhati High Court, Guwahati is transferred and posted as District & Sessions Judge, Sonitpur, Tezpur.


Shri Choudhury will hand over charge of his office to Shri Saikia and proceed to join his new place of posting.

No. HC.VII-183/2008/ 5072 /A
Smt. Rita Bora Saikia, Additional District & Sesions Judge, Sonitpur, Tezpur is transferred and posted as Principal Judge, Family Court, Cachar, Silchar, vice Shri P.K. Saikia transferred.

Smt. Rita Bora Saikia will hand over charge of her Court and office to Civil Judge & Assistant Sessions Judge, Tezpur and proceed to join her new assignment immediately.









By Order,

                                                                                Sd/- H.K. Sarma

                                                                       REGISTRAR (VIGILANCE)

Memo No. HC. VII-183/2008/ 5073 - 6103 /A.
 
Dated 18-06-2010

THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM & ARUNACHAL PRADESH)

C O R R I G E N D U M

No. HC. VII-183/2008/ 6104 /A.

Dated Guwahati the 18th June, 2010

               In Sl. No. 1 of the Memo Portion of the Transfer Notifications of Officers in Grade-I of the Assam Judicial Service,  issued by this Registry, vide No. HC.VII-183/2008/ 5070 /A,  No. HC.VII-183/2008/ 5071 /A and  No. HC.VII-183/2008/ 5072 /A dated 18-06-2010, the name and designation of the officer be read as “Shri P.K. Saikia, Principal Judge, Family Court, Cachar, Silchar” instead of “Shri Dinesh Chandra Choudhury, District and Sessions Judge, Sonitpur, Tezpur.”








By Order,

                                                                                Sd/- H.K. Sarma

                                                                       REGISTRAR (VIGILANCE)

Memo No. HC. VII-183/2008/ 6105 - 6136 /A.
 
Dated 18-06-2010

